IN THE CENTRAL ADNINISTRRTIUE TRIBUNAL HYDERABAD BENCH:AT HYDERABAD,
M,A. Nai - 108 of 1890

Date of Order: 6-3-90.

H.ND.“lDB of 1990

3

Jetueen:-

Nfﬁ:Sivaprasad Naidu amd 16 others. ...Retitioners,

a nd

1a " Theé Union of Indla, rep, by its Secrutary to Government
,. Ministry eof Home- Afiairs, and 2 others.

.« .Respondents,

? : FOR THE APPLICANTS Nr.N Rammuhan Rao,Advocats.
‘ FOR THE RESPONDENTS : Mr.E.Madan Mohan Ran,Addl, cssc. .-

CORAM: THE HON'BLE MR.B.N. JAYASIMHA: YICE CHAIRMAN,
THE HON'BLE MR,D.SURYA RAQD: ME MBER : (JUDL)

* L] .

THE TRIBUNAL MADE THE FULLDUING ORDER :=

D ) Shr1 Ram Mohan Rao has Piled this M.A. to direct the
raspondents not to fill up the vacanciss of statlstlcal Assistant

P pﬁndlng the disposal of the main case. '

’ . Yo do not think that this direction be issued at this stage.
ey houeuer, direct that any appointment made will be Subject to tha
result of the case and respondents will make this clear in the -
promotlon@ orders that may be issued for filling up the posts of

_ }—' statlst;cal assistants to the promotees. )
M.A. is accordingly dlsposed DP.
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Froirus dLuy
1.The Secretary -to Government, (Union of Indla) Ministry of Home Affairsy

2. ‘Registrar General, Indla Census Comm1551oner 2/4 Nan31ngh Road
.. New Dslhi,

3. The-Director of Census uperatlons, A P.Sadhana Bu1131ngs,

-Hyderabad,
" 4, Dne” copy . to Mr, N,Ram Nohan Rao Addl CGSC, 714 Brindayan Apartments,

‘NilouPar hospltal road, Red Hllls, Hyderabad-SDO 004,

.5, One.- -caopy to Mr,E, Nadan Mahan Ran Addl CG5C,CAT ,Hyderabad,

" B Dna spa:e copy.
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Government.also relaxed cenditiéns of’ Reerui tment Rules
for making.appointments againststﬁe Temporary posts and
to fill up the posts through the,permissible channeis like
through Stafr Selection CoMiSsiBn}Enp;OMent Exchangeg

Issue gt, 22.12.1973, the nethod éf'recruitment vas by
proﬁotion 90%; transfer 25% ang diféct Tecruitment 259%.

Assistant éompiler in the pay scale of k.llo;lso (pre-

dt.9.4,79, According to the-amended}rules, there was
no' DProvision in Recrui tment Rules for;;‘direct Tecruitment
to the post of Compqtor. The metheg gf recruitment was
by promotion 75% and the remaining 25% by transfep
‘failing vhich by promots oy, Hovever, during 1984 tne
'common.recruitmentqrules for the postfbf Computor in

respect of the office of the Registrar, General, Indig
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Andh;a Pracesh.

Asst. Direcro: of Ceasus Crerations Andh?a»Pradesh, Hyderabad,
%,
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Hyderabad, ’ “"E

v LTE w7 o g - Asst. Ditector.of Cencus Opevatiens
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